APPLICATION NO.:

ORDER SHEET

RA 03/2003 in

THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIP\

JR

QA 9172003

Respondent ( s)

UJL & Others

CnG r-;swé

I uuutﬁb3
0[}’ 31 07*63

Tribunal
Application.

20 1t is seen that in T
nad been claimed byt in fac

higher seniority over one 3

respondent
tion of the applic

1

the posi
the seniority list

of the applicant was~

3. The contention‘of

the seniority list dated

not been assigned correct

KLﬂal Dixit.

4, gince the seniorit

not challenged through th

i,
|~
in the Review ppplicatiol

dismisseds

Doy

L\h'\ClHA N 3
2 (A)

¥

(AP

FASH ABAR

s withdrag the ea

right Ly dismissed as having
1

10,9,98,

Applicant ( s) Jamil Khan
’Advocate for Applicant ( s) Advocate fof Respondent ( s)
NOTES|OF THE REGISTRY ORDER OF THE TRIBUNAL
743 2003
My, Nand Kishore, Gounsel folr the applicant.
] Heard, We have perysed the order of the
dated 22,1,2003 and also. the Review

he OA Though TWO relieis

t the appl:'«_can't wanted

hri Ajay Dixit, The
nd restore

/(,v.

Ean [Ees LA

Lrlier oxder &

snt , Wilch Was S

N.9.,98, Thus the grievance

assed and this OA wWas.

g become inf ructuous.

he applicarnt is that in

the applicant had

er Shri. Ajay

seniority OVek

v list dated 10.9.95 wWas

b

e0A, Tthere is no merit

n and it 15 accordingly

'

GUPTA) .
JAT A AN




